
SCHEDULE II

FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of rhe Insolvenc),and Bankruplcy Board of India (Liquidalion Process)

Rcgttlations. 2016)

FOR THE A'TTENTION OF THE STAKEHOLDERS OF-

M/S OSAKA PHARMACEI.]TICAT,S PRIVATE LIMITED

Notice is hereby given that the I-lon'ble National Company Law Tribunal Ahrnedabad Bench has ordered the

commencement of liquidation of the M/s Osaka Pharmaceuticals Private Limited on 30'r'september 2019.

The stakeholders of M,/s Osaka pharrrraceuticals Private Limited are hereby called upon to submit their claims with proof

onorbefbreS0,r,October20lg.totheliqLridatorattheaddresstnentionedagainstitem 10.

The llnancial creditors shall subrnit their clairrs with proof by electronic means only. All other creditors may submit the

clainrs with the proof in person. by post or by electrorlic nteans.

Submission of false or misleading proof's of claim shallattract penalties.

Mr.

Liquidator tbr M/s Osaka Pharrnaceuticals Private Lirnited

Regi stration N o. I B B l/l PA-00 I /l P- P0 0020 120 I 6-201 7 I I 0014

Place; Vadodara
Date: 05'l' October 20 l9

Sl. No. PARTICULARS DETAILS ,

I NAME OF CORPORATE DEBTOR M/s Osaka Pharntaceuticals Private
Lirnited

2 DATE OF INCORPORATION OF CORPORATE DEBTOR 9th March 2004

J AtITIIORII-Y l.lNDI:R WlllCll CORPORA-| l- DtlBl'OR lS

INCORPORATED/ REC ISTERED

The Registrar of Companies.
Ahmedabad, Gujarat

4 CORPORATE IDENTITY NUMBER / I-IMITED LIABILITY

IDENTIFICATION NUMBER OF CORPORATE DEBTOR

u2423 I CJ2004PTC0437 50

5. ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL

OFFICE (IF ANY) OF CORPORATE DEBTOR

Old National Highway No. 8, Sankarda,
Baroda, Cujarat 390 007 lN

6 DATE OI-' CI.OSURE OF INSOI.VtlNCY RESOT-UTION

PROCESS

o6'h July 20 l9

7 LIQUIDATION COMMENCEMb,NT DATE OF CORPORATE

DEBTOR

30tr' September 2019

8 NAME AND THE REGISTRATION NUMBER OF THE

INSOLVENCY PROFESSIONAL ACTING AS LIQUIDATOR

Name: Abhishek Nagori
Registration Number: I BBI/lPA-
00 I /r P-P0002 0120 t 6-201 7 I t0044

9 ADDRESS AND E-MAIL OF THE LIQUIDATOR, AS

REGISTERED WITH THE BOARD
Address: 3301348, Third Floor, Tower
A. Atlantis K-10, Opp. Vadodara
Central. Sarabhai Main Road Vadodara
Gujarat-390 023

Email I D: i lnusb@smalLcax[

0 ADDRESS AND E-MAIL TO BE USED FOR

CORRESPONDENCE WI'tH TH E LIQU I DATOR
Address: 3301348, Third Floor, Tower
A, Atlantis K-10, Opp. Vadodara
Central, Sarabhai Main Road Vadodara,
Gujarat-390 023

Email lD:
irp.osakapharma@ gmai l.com ;

jlnusb@gmail.com
Tel. Number: 81600 94709

ll LAST DATE FOR SUBMISSION OF CLAIMS 30tl' October 2019

)t


